Item No.06&07808 Court No.1

BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
(THROUGH PHYSICAL HEARING WITH HYBRID MODE)

Original Application No.93/2024 /EZ

Ashish Kothari Applicant(s)
Versus
The Ministry of Environment,
Forest & Climate Change & Anr. Respondent(s)
With

Original Application No.95/2024 /EZ

Ashish Kothari Applicant(s)
Versus
The Ministry of Environment,
Forest & Climate Change Respondent(s)
With

Miscellaneous Application No.23/2024 /EZ
In
Appeal No.32/2022/EZ

Ashish Kothari Applicant(s)
Versus

The Ministry of Environment,

Forest & Climate Change Respondent(s)

Date of hearing: 26.07.2024

CORAM: HON’BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER
HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER

For Applicant(s) : Ms. Poongkhulali B, Advocate (in Virtual Mode)

For Respondent(s): Ms. Anamika Pandey, Advocate for R-1 (in Virtual Mode),
Mr. Dibesh Dwivedi, Advocate for R-2

(in O.A. No.95/2024/EZ)

For Applicant(s) : Ms. Poongkhulali B, Advocate (in Virtual Mode)

For Respondent(s): Ms. Anamika Pandey, Advocate for MOEF&CC
(in Virtual Mode)

(in M.A. No.23/2024/EZ In
Appeal No.32/2022/EZ)

For Applicant(s) : Ms. Poongkhulali B, Advocate (in Virtual Mode)

For Respondent(s): Ms. Anamika Pandey, Advocate for MOEF&CC
(in Virtual Mode)

ORDER



Ms. Poongkhulali B, learned Counsel is present (in Virtual Mode)
for the Applicant in both the Original Applications and in the
Miscellaneous Application No.23/2024 /EZ.

Hard copy of affidavit dated 23.07.2024 has been filed by the
Respondent No.2, Andaman and Nicobar Islands Integrated
Development Corporation Limited (ANIIDCO Ltd); the same is taken
on record.

Mr. Dibesh Dwivedi, learned Counsel holding brief of Mr.
Bikramjeet Banerjee, learned Additional Solicitor General on behalf
of Respondent No.2, Andaman and Nicobar Islands Integrated
Development Corporation Limited (ANIIDCO Ltd), is directed to e-
file the counter-affidavit.

Ms. Anamika Pandey, learned Counsel appearing (in Virtual Mode)
on behalf of the Respondent No.1, Ministry of Environment, Forests
and Climate Change (MoEF&CC), prays for and is granted four
weeks time for filing counter-affidavit in both the Original
Applications as well as in the Miscellaneous Application
No.23/2024 /EZ.

Ms. Poogkhulali B, learned Counsel further states that only
yesterday she has been served with the copy of the affidavit of the
Respondent No.2. She prays for and is granted four weeks time for
filing rejoinder-affidavit in the Original Application No.93/2024 /EZ.
All affidavits should be exchanged by the parties among themselves

at least one week before the next date of listing.



7. List on 13.09.2024.

July 26, 2024,

Original Application No.93/2024/EZ

With

Original Application No.95/2024/EZ

With

Miscellaneous Application No.23/2024/EZ
In

Appeal No.32/2022/EZ

oM

Dr. Arun Kumar Verma, EM



